1910/2018/JS(Admin)-CIC

F. No. 12/2/2018-CIC/Admn/MOM

Minutes of the meeting held on 28" August, 2018 at 1500 hrs.

Present

Shri R.K. Mathur, Chief Information Commissioner

Shri Yashovardhan Azad, Information Commissioner
Prof. M. Sridhar Acharyulu, Information Commissioner
Shri Sudhir Bhargava, Information Commissioner

Shri D.P. Sinha, Information Commissioner

Shri Amitava Bhattacharyya, Information Commissioner
Joint Secretaries to the Commission

Agenda No.1: Action taken on earlier meeting’s decision

The Commission was informed of the action taken on the decisions of the Commission’s
meeting held on 17.07.2018.

Action: JS(Admn)
Agenda No.2: Quality issues

Discussed.
Action: JS(MR)
Agenda No.3: Restatement of Values of Judicial Life

Deferred.

Action: JS (Admn)
Agenda No.4: Enquiry procedure for complaints

Deferred.

Action: Registrar
Agenda No.5: Annual Convention 2018

Discussed.
Action: JS(MR)
Agenda No.6: Proposed changes to RTI Act :

Discussed.
Action: Registrar

Agenda No.7: Draft Data Protection Bill and RTI

The Commission decided that this will be one of the topics in Annual Convention 2018.
Further, the Registrar may prepare comments on the proposed data protection bill under
direction of IC(SA). ,

: Action: Registrar
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Agenda No.8: Any other item with the permission of the Chair
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PPS to Chief Information Commissioner
PPS to Information Commissioner (YA)
PPS to Information Commissioner (SA)

PPS to Information Commissioner (SB)

PPS to Information Commissioner (BJ)

PPS to Information Commissioner (DP)

PPS to Information Commissioner (AB)
PPS to Secretary/PS to Additional Secretary

Copy also to :

Registrar/JS(P&B)/ JS(MR) / JS(Law)
Shri Sushil Kumar, DS(Admn)

Shri S.K. Rabbani, DS(Gen. Admn)
Shri T.K. Mohapatra, DR

Shri K.A. Talwar, DR

Shri U.C. Joshi, DR

Shri Surender Rohilla, Consultant
Shri R.L. Gupta, Consultant

Shri S C Sharma, Consultant

Shri R.P. Grover, Consultant

Shri H.P. Sen, Consultant

Shri K.L. Das, Consultant

Shri A.K. Talpatara, Consultant

The Commission discussed the remuneration structure and decided to initiate fresh
f Legal Consultants. The tenure of the present LCs will be
extended on ad hoc basis (on case to case basis as per the recommendation of ICs and
meeting other requirements) till the process for engagement of Legal Consultants is
completed.

Action:JS(Admn)
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(S.P. Beck)

Joint Secretary (Admn)
28.08.2018

(S.P. Beck)
Joint Secretary (Admn)
28.08.2018




